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From: 

The"Registrar General 

High Court of Delhi 

New Delhi 


(Also on the web~ite of DHC)i . .• 
Sub: Quotation for printing of letterheads) visiting card and envelops 

Sir, 

. T~is Court intends to get letterheads, visiting card and envelops prir1ted for the 
use of Hon'ble Chief Justice, Hon'ble Judges and Officers of this -Court. Iflterestea films 
are .requested to submit necessary quotations for the following: 
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Mention the rates for 
different sizes' 

, 

Mention the rates for 
different sizes 

Emboss printing on letterhead & 
envelopes 

..--. 
The period of validity of'rates should not be less than One year. Quotation 

may also include the model of printing machines used by the J1rinter. Interested finns ar~ 
also requested to attach two printouts (one black & white and one cQloured) to, show the 
quality of the printing work. The vendors ~hould, also attach the sample of paper, where 
tile. rates are quoted inclusive of paper/card, clearly mentioning the details. 
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L~tterheads ($ingle colour printing) A4 size & A5 size IRate with/without paper 
provide additional charges, if ~ny 

I 

Envelop,s (single colour printing) 10x4%"size Rat~with/without 
A4size envelop 

Foolscap size 

Visiting cards (sirrgle colour 3.5" x2" Including paper card. 
printing) 

Dye printing/Emblem Dye making • 
charges on letterhead & envefopes 

The sealed envelope, super scribing thereon "QUOTATION FOR PRINTING 
OF LETTERHEADS. VISTING CARDS & ENVELOPS" and addressed to' "Rtlgistrar 
GenE~.ral, "Delhi High Court, \New Delhi", must reach to the Administrative Officer 
(J)(Sty.), Room No.6, LCB-III Ground Floor, Delhi High Court on or 

before IJ 11.' '..'i 5pm. YOurs truly, 

s Sharma) 
Regis r (CompJSty.) 

for Registrar General' 
~ , 


